
Rezd  
Time Bound 

Court Matter 

HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-HI, NEW SHIMLA 

No HPPCB- OA 168/2013/- 	 Dated: 	 

From: 	The Member Secretary 

To 
.,The Registrar General, 

Hon'ble National Green Tribunal, Copernicus Marg, 
New Delhi 

Subject: Compliance of order dated 27-11-2020 passed by Hon'ble NGT Delhi in MA No. 
51/2020 in Original Application No. 168/2013 titled Karan Singh vs State of HP 
& ors. 

Sir, 
This has reference to order dated 27-11-2020 passed by Hon'ble National Green 

Tribunal, Delhi in the afore-cited matter related to issues of municipal solid waste in Solan town 

wherein Hon'ble NGT passed following directions:- 
[t 	..... 3. Further remedial action needs to be taken by the Municipal Council, Solan 

to be overseen by the Deputy Commissioner, the State PCB and the Director, Urban 

Development, Himachal Pradesh. An action taken report with all the details including legacy 

waste cleared/biomined, quantity of compost produced and its utilization may be filed with other 

compliance within two months by e-mail at judicial-ngt@gov  .in preferably in the form of 

searchable PDF/ OCR Support PDF. The issue of leachate management may also be attended 

to. The State PCB will be the nodal agency for coordination and compliance 	ff 

In this connection it is submitted that in compliance to aforecited order dated 27-11-

2020, the solid waste dumping site at Salogra was jointly inspected by Additional Deputy 

Commissioner, District Solan, Sr. Environmental Engineer (HP State Pollution Control Board) 

and Commissioner, Municipal Corporation, Solan on 20-01-2021. The detailed report received 

from joint committee is annexed as Annexure—A which may kindly be placed on record pleasg,_ 

(Encl, as above) 

 

Dr. Ni n Jindal 
Member Secretary 

HPSPCB Shimla 
19- 
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